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THE PRIME MINlSTER 
RAJIV GANDHI) : (a) No, Sir. 

(b) to (h). Do not arise. 

Rcpercnssiol) on nd'a Due to 
Ethnic Strife 

2469. SHR B.V. DESAI: Will the 
Mittister of BXTE'RNAL AFFAIRS , be 
pJ ased to state : 

(a) wh ther lead ~ of the Indian delega~ 
ti n has told ' tbe U. . Human Rights 

ommi . ion ~hicb ttl t in GeneVa dudnS 
th month of March that it cannot r main, 
d tach d in r lation t the ethnic tri~ 

in ri Lanka because thi ha r purcussions 
on Indfa and has most Vere social 
p Utica 1 and econo ic hurd ns; 

(b) if s , the reaction of th U. . 
Human ight Commi ion on thi i ue; 
and 

(c) the . teps Union Gov rnm nt pro. 
pose or taken so far in this regard? 

THE MINISTER OF STATE IN T . E 
MINISTR OF ' XTERNAL AFFAIRS 
(S Rl U SHEED ALAM KHAN) 
(a) Yes, Sir. 

(b) and (C). The U.N. uman Rights 
Commission has be n discus ing the h 1man 
right sin a tion in Sri I.:anka following 
thnic .violence in th~t country. 

We have conveyed to the Sri Lankan 
Government that India's offer of good 
offices • . if required will b a vailable to . 
facilitate a potHiea) solution t.o tIl ethnic 
problem in Sri Lanka. 

Meal Allowance to PiJots and othu Cabin 
few Members or Indian 41rline 

2470. SH J PRI A RA JAN DAS 
MUNSI : Will th Minister of TOURISM 
AND CIVIL A VIA rrON be pI ased to 
state: 

(a) whether Jher is any distinction of 
'meal allowance' between the pilots aod 
other cabin crew member of the Indian 
Airl~nes; 

(b) i(.BO. the reaSons thereof; and 

(e) the eXisting practice 'in Air India 
and other 'major International Airlines' in 
this regard? 

THE MINIS ER OF STATE IN THE 
M.INISTRY OF TOURISM AND CIVIL 
AVIATioN (SHRI ASHOK OEHLOT): 
(a) Yes, Sir. 

(b) Pilots of the Indian Airlines stay in 
hotels of higher rating as compared to tbe 
cabin creW and are titled t commensurate 
\\ ;tb their tatus to a higher meal allowance 
than the ca bin crew. . . 

(c) Air India pilot are al 0 entitled to 
higher meal 'allowance than Cabin Crew 
memb rs. The position obtainiog in other 
International Airlines, however, is not 
known . 

Development QlOng Developing Counfrie 

for outh-South Co.~perati.oD 

247L ,SHRI PRIYA RAJAN DAS 
MUNSI: W.ill the Minister of 
EXTERNAL AFFAIRS be pleased to 
state : 

(a) whether any rogres~ has been 'made 
or deY lopm n t taken place in th ,develop .. 
ing cou tries towards greater South-South 
Cooperation; 

(b) the specific tolc to be played by 
Indian in raj I indu try aod agricultural 
field for the other countries in South; and 

(c) the details thereof? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI HURSliBED ALAM KHAN) : 
(a) Yes Sit. Considerable progress bas been 
made t wards greater South·South co .. 
operation at the biJateral a well as 
multilateral I vI. 

(b) aocl (c). India has b en closely 
associated with effort toward .greater 
cooperation among dey loping countries in 
th sc fields. At th multilateJ;'a1 level 
India is actively participat participating 
in the implemc!ntation of the Nonaligned 
Action Programme as well as the Caracas 
Prograrnm of Action of the Group of 77. 
rhcse activities cover a large number of. 
sectors including industry anel agriculture. 
As Chairman of the Non-aligned Movement 




